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: Mr. B P. Roy, Counsiel
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Per Mr. B.V.Rao, M: ]

|

On 16.5.2006 the. Ld. Counsel for the ap plieant sought adjour_rimenf to

take mstructlons from the apphcant and the Registry also issued a notice to
1 .

the applicant to his residential address statin& the date of |adjournment i.e.

24.7.2006. On this day also the neilther the Ld. Cdunse_l nor the applicant had

appeared before the Court. Smce |tl|s an old m.Etter of 1996 it seems that the

| apmlcant is not mterested to prosecute the matter

l
2. Hence the matter i is dgsmlsseq for default, No costs.
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